| TEM No. 1-B Court No. 4 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NO. CF 2007

(Arising out of SLP(C) No. 18579/2005)

CHAI RVAN U. P. JAL NI GAM AND ANR.
ppel | ant (s)

VERSUS

RADHEY SHYAM GAUTAM & ANR.
espondent

(s)

Date : 30/03/2007 This Petition was called on for judgnent today.

For Appellant (s) M.Kanm endra M shra, Adv.

For Respondent (s) Ms. Rachna CGupta, A dv.

Hon’ bl e Dr. Justi ce Arijit Pasayat pr onounced

Judgment of the Bench conprising H s Lordship and Hon' ble M.

Justice R V.Raveendran.

Leave granted.
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j udgnent .

The appeal is di sm ssed in terns of t he

(Shashi Sareen)

Court Master

Si gned Reportabl e judgnent

(Neeru Bala Vij)

Court Master

is placed on the file.
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